National Company Law Tribunal

Allahabad Bench
CPNO. 28/ .n/20/2

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 19.12.2017
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Sh. Palash Agarwal, Advocate for the petitioner. Sh. Kuldeep Singh Bhatia,

proxy for the OL representing the Central Government.

At the request of petitioner counsel, the case is adjourned to 25" January, 2018

for argument. — i L
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Dated:19.12.2017 H.P. Chaturveu,

Member (Judicial)
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